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Election Department

Notification
The 9th May, 2023

No: M—02—01/2023—52——WHEREAS Biennial election has been held on the 31
march 2023 in pursuance of notification issued under section 16, Section 30 and Section 56 of
the Representation of people Act 1951 (43 of 1951) for purpose to fill the vacancy to be caused
on the retirement of those members on the date 08.05.2023 in Bihar Legislative council from
02- Gaya Graduates’ Constituency, 02- Gaya Teachers’ Constituency, 03-saran Graduates’
constituency and 06- Koshi Teachers’ Constituency. The declaration of the result of the said
election has been made under section 66 of the Representation of people Act 1951 (43 of
1951).

Now, therefore, in pursuance of section 74 and Section 157 of the Representation of
people Act 1951 (43 of 1951) the name of member with Party affiliation. elected from 02-
Gaya Graduates’ Constituency, 02- Gaya Teachers’ Constituency, 03-saran Graduates’
constituency and 06- Koshi Teachers’ Constituency for Bihar Legislative council are hereby
notified:-

SIL. Name of Council Name of Elected Member Party affiliation
No. Constituency
2 3 4
1 02- Gaya Graduates’ AWADESH NARAIN SINGH BHARATIYA JANATA
Constituency PARTY
2 02- Gaya Teachers’ JEEVAN KUMAR BHARATIYA JANATA
Constituency PARTY
03- Saran Graduates’ PRO. (DR.)VIRENDRA JANATA DAL (UNITED)
3| Constituency NARAYAN YADAV
4 | 06- Koshi Teachers’ SANJEEV KUMAR SINGH | JANATA DAL (UNITED)
Constituency

By order and in the name of Governor of Bihar,
Mithilesh Kumar Sahu,
Joint Secretary-cum-
Joint Chief Electoral Officer, Bihar.
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